IN THE INCOME TAX APPELLATE TRIBUNAL
KOLKATA BENCH SMC” KOLKATA

BeforeShri SANJAY GARG, Judicial Member
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et /Appellant .. gcadff /Respondent

Hearing through video Conferencing

3rdremelt ST 31X A/By Appellant None
gl &Y 31T A/By Respondent Shri Jayanta Khanra, JCIT-SR-DR
geAdTs T dr@/Date of Hearing 09-02-2021
gIvoTr $T aI@/Date of Pronouncement 09-02-2021

aeAr/ORDER
The present appeal has been preferred by thesassagainst the order

dated 27.04.2017 of the Commissioner of Income-{&ppeals)-10, Kolkata

[hereinafter referred to as ‘CIT(A)].

2. None has put in appearance on behalf of thessssghence, | dispose of this

caseex parte quahe assessee after hearing the Ld. DR.
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3. An application has been moved stating that stheeassessee has opted for
‘Vivad Se Vishwas Scheme 2020' and therefore, it intends to withdraw the present
appeal. The Ld. DR has no objection for the saitiavawal.

In view of the above, the appeal of the assesseleelisby dismissed as
‘Withdrawn'.

Order pronounced in open court at the close ofttbaring on_Tuesday'9
February, 2021
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